N THE CENTRAL ADMIN ISTRATIVE TR BUNAL
CUTTACK BE NCHs CUTTACK .

QRIGINAL APPL IATION NO.679 OF 1999

Cuttack, this the (8% day of april,2000.
CHANE SWAR DAS, esoae APPL ZUANT .
VRS«
UNIDN OF INDIA & ORSe eeo e RE SPONDENTS »
FOR INSTRUCTIONS
l. whether it be referred to the reporters er met? ' °.

2. whetker it be circulated te all the Benches of the p 0
Central Administrative Tribunal or net?
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O I
(G oNAR AS IMHAM)
MEMBER (JUDXIAL)




CE NTRAL ADMN ISTRATIE TR BUNAL
CUITACK EENCH;CUITICK.

QR I3INAL 2PPLTATIN N, €79 OF 1999
Cuttack,this the  |&tday of Aprdl, 2000.

CORAMS
THE HONOURABLE MR . G.NARASIMHAM,MEMEER (JUWDIC IaL)

Shri Dhaneswar Das,

2ged asbeut 28 years,

8/e Simbadhar Das,

At-Ganjam col'ny'

swaa-l ODI-St J(.raput. eece Appl icant ®

By legal practitisners Mr.D.P.Dhalsament,Advecate.
- VYersuse
1. Unien of India represented through its
Director General ef Pests,Ministry ef

Communicat ionsg Department of Posts,
Dak Bhawan,New Delhi,

2. Chief Postmagter General,
or igssa Circle ,Bhuwane swar,
Dist.l(hurda.

3. senier swerintendent ef Post Offices,

Keraput Circle,Koreput.

4. Assistant sSuper intendent of Pest Offices,
Keraput Suw~-Division,Koraput=20.

e e® Respondents.

By legal practit.oners Mr.U.B.Mohapatra,Additional standing
Comsel (Central) «

LXK R J

Q R _DE R
MR oG NARASIMHAM MEMEER (JUDIC 12L)

Appl icamt,Dhane swar Das,admittedly served as ED
Packer,Subabeda en previsional basis from 3,.,5.1995 te
28=2=1996 and again as ED Packer,simil iguda SO on provisisnal

basis £rom 1844996 to 5.7.1999 As per the departmental |

ingtructions,his name should be in the waiting list as



-2
he had completed atleast morethan three years of continwus
provisienal gervice from 18.4.1996 tp §.7.1699 . it al so
reveals from the pleadings that three pests of ED Agents
are lying vacant and out of which for the post ef E QD.Dea,
Bhitarsgada BO in accowunt with Damanjedi s0 and fer the
post of EDMC Banamalipur in scemunt with Nandapwr s0,the
appl dcant represented for his adjustment .

In thig appl ication,the applicant prays fexr
isgwe of a dixectien to the Respondents te adjust/appe int
the gpplicant in any ef the thme existing vacancieg lying
undex the Department.,

2 In the coumter filed by the Department, it hag
been gulmitted that the post of EDDA,Bhitaragads and EDMC,
Banamalipur became vacant dwe te the deaths of the existing
incumbents and the near realtives of the deceased persens
have since appl ied for these pests under rehabil itatien
scheme and the same are pending fer censidexation at the
higher level.,

3. I have heard Mr .D.P .Dhalgsamant,learned Co unsel
for the Applicant and Mr.U.R «Mohapatra,learmed Additional
Stand ing Ceunsel (Central) appearing fer the Respondents and

have also perused the recerds.

é- R is clear frem the counter filed on 10th of
March,2000 that thege twe posts ef EDDa,Bhitarsgada and EDMC,
Banamal l are stil) vacant due te perderncy ef the applicstieng
for compassienate appeintment at a higher level.Since the
appl icant had rendered merethan three years service en
provisional basis and has studied wpte class-X(Amexure-R/1




«3e
the SLC certificate),I direct the Respondents to consider the
case of the gpplicant for previsional appeintment in any of
the twe posts till a decicden ig taken at the higher level
in regard te the sppeintment under compassienate greund.

5. In the result, the Original 2ppl icatien is
dispesed ef with the ebservatiens and directions made above.
No coste .

& v L Ty

(G .NaR AS IMHAM)
MEMEER (J DX JAL)

KI%/CHM .



